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Celrmlldoa of Draftam-. 
&dm.~ ... , etc. 

55lU. SHRI SUDHIR KU-
MAR GIRl : Will the Minister of 
RAILWAyS be pleasc:d'to state: 

(a) how many Draftsmen, Esti-
mators and Tracers h~ve been con-
firmed so far, (zone-wise) and how 
many have not so far been con-
firmed; 

(b) how many permanent posts 
of Draftsmen, Estimators and 
Tracers are availble (zone-wise); 

(c) what are the criteria kr 
creaticn of permanent posts of 
Draftsmen, Estimators and Tracers; 
:md 

(d) w}'ether Govcmmeut hav!' 
hny proposal to create more num-
ber. of permanent posts ot Drattsmt'n, 
EstImators and Tracers with a view 
to issue confirmations to these c;~tc
gories of staff ? 

THE DEPUTY MINISTER 
IN THE MINISTRIES OF 
RAILWAYS AND EDUCATION 
AND SOCIAL WELFARE AND 
INTHE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) to (d). The 
intormation is being col1er:fted and 
will be laid on the Table of the Lok 
Sabha. 

AUotJDent of quarters to Rail-
way Employees 

5522. SHRI SUDHIRKUMAR 
GIRl : Will the Minister of RAIL-
WAYS be pleased to sta te : 

(a} whether any ordel has been 
issued by the RaiJwa y Boal d indica t-
ing tha tthe employees having houses 
at the places of their posting will 
not be entitled for allotment of any 
raUway Ql&arters ; , 

(b) if not, whether the Board 
propo1e to issue such an order 'with 
a View to allot the quarters t) the 
employees who have no houses at the 
places of their posting; 

(c) if so, whether the Board have 
issued or wiU issue any crder to veritY 

the permanent address of the employe~s 
from their service sheets before allot-
ting Quarters to them with a view to 
give priority in allotment of quarters 
to such employees who have no 
houses at the place oftheir posting; 
and 

(d) irnot, the reasons thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAY5 AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPAR TMENT OF PARLIAMEN-
TARY AFFAIRS) (SHRI 
MALLIKARJUN) : (a) In 1975 
Railway Board issued orders that 
emlloyees owing houses at or near 
th« places of their post;ng would 
not be eIigibJ e for allotmen t of railwa y 
quarters w.e.f. 1-1-1976. In 1977, 
they issued another order that such 
hou'se owning employees would be 
eligible for allotment of railway 
quarters w.e.f. 1-6-1977. ' 

(b) There is no such proposal at' 
present. 

(c) Does not arise. 

(d) The Railway Board follow 
the instructions issued by the Minis-
try of Works and Hnusing in this, 
regard. 

Extension of Broad Gauge lhae 
Northward from MaAgalore 

5523' SHRI JANAJilDHANA 
POOJARY : Will the Ministel' of 
RAILWAYS be pleased to state : 

(a) whether Government are 
-considering to extend the broad 
guage raaway line northward from, 
Mangalore on the West ('oast ; 




